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Title: Alleged custodial death of a dalit youth at Sakaldiha Police Station in Chandauli district of Uttar Pradesh.
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MADAM SPEAKER: Nothing will go on record except what Shri B. Mahtab is saying.
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THE MINISTER OF STATE IN THE MINISTRY OF PLANNING AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI V. NARAYANASAMY): As you have rightly observed, Madam, it is a very serious matter.
The Government took note of it. At the appropriate time, the Government will come out with a statement on this issue.



